GOVERNMENT OF INDIA
MINISTRY OF HEALTH AND FAMILY WELFARE
DEPARTMENT OF HEALTH AND FAMILY WELFARE

LOK SABHA
UNSTARRED QUESTION NO. 4004
TO BE ANSWERED ON 04™" JANUARY, 2019

ADMISSIONSIN PRIVATE MEDICAL COLLEGES
4004. SHRI JANAK RAM:
Will the Minister of HEALTH AND FAMILY WELFARE be pleased to state:

(a) whether the Government has imposed a ban on admissions for academic session 2018-19 in
large number of medical colleges,

(b) if so, the details thereof and the reasons therefor; and

(o) if not, the time by which the admission procedure is likely to be completed by the
Government?
ANSWER
THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND
FAMILY WELFARE
(SHRI ASHWINI KUMAR CHOUBEY)

@ to (¢): Details of Medical Colleges State/UT wise, which were not granted renewal
permission for the academic year 2018-19, are at Annexure. These Colleges were not allowed
renewal permissions on the recommendations of Medical Council of India (MCI) which found
the Colleges deficient in terms of faculty, residents, clinical materia etc. and not conforming to
MCI Minimum Standard Regulations (M SRs).



Annexure

State/UT

No. of College not allowed renewal
permission for 2018-19
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